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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 2544 OF 2010

NAHALCHAND LALOCCHAND P. LTD. Appel I ant (s)
VERSUS
PANCHALI CO- OP. HNG STY. LTD. Respondent ( s)

(Wth appln(s) for intervention and prayer for interimrelief and
of fice report)

WTH Civil Appeal NO 2545 of 2010

(Wth prayer for interimrelief and of fice report)
Cvil Appeal NO 2546 of 2010

Cvil Appeal NO 2547 of 2010

(Wth prayer for interimrelief and of fice report)
Civil Appeal NO 2548 of 2010

(Wth prayer for interimrelief and of fice report)
G vil Appeal NO 2449 of 2010 (Wth of fice report)
Cvil Appeal NO 2456 of 2010 (Wth of fice report)

Dat e: 04/06/ 2010 Thi s Appeal was called on for hearing today.

CORAM : HON BLE MR JUSTI CE DEEPAK VERMA
HON BLE MR JUSTICE K. S. RADHAKRI SHNAN
[ VACATI ON BENCH]|
For Appellant(s) Ms. Durga Devi, Adv.
M. Vikas Mehta, Adv.

Praveen Sandhani, Sr. Adv.
Rahul Dwar ka Das, Adv.
Radhi ka Gautam Adv.

E.C. Agrawal a, Adv.

s SFSS

Manu Aggarwal , Adv.
Ms Pragya Chri, Adv.
M's Mani k Karanj awal a, Adv.

For Respondent (s) M. N tin Bhardwaj, Adv.

M. A V. Rangam Adv.
M. Buddy A. Ranganadhan, Adv.

M. Praveen Chaturvedi, Adv.

Ms. Aparna Jha, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Li st next week.
( Ravi P. Verma ) ( Neeru Bala Vij )
Court Master Court Master



